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X§/Hew Delhi, this the 19th day of February, 1999

Hon’ble Mr. Justice V. Rajagopala Reddy, Vice-Chairman (J)
Hon’ble Mr. K. Muthukumar, Member (A) X

shri Om Prakash Roy,
3/0 Sohan Lal Sharma,
R/o 18, Ishwar Colony, -
Delhi-110 01%.
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{By Advocate None)

Yersus._ ..

The Director,
Govt. of NCT of Delhi,
Directorate of Education ) .
0ld Secretariat, °
Delhi.
... .RESpONdents

(By Advocate Shri Arun Bhardwaj)

O RDER (ORAL)

By Mr.Justice V. Rajagopala Reddy; Vice-Chairman (J):

applicant has filed an MA-408/99  seeking
cermission to withdraw the OA. Permission is granted, The

o
0.4. is dismissed 4s withdrawn.
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. (v. Rajégopala Réddy )
Member(A)\ vice-Chairman (J)
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